
Date of 

receipt

Amount 

claimed

Total 

amount of 

claim 

admitted

Amount of 

claim for 

the period 

of twelve 

months 

preceding 

the 

liquidation 

commence

ment

date

1 Nikhil B Parikh 1 18-02-20 1170000 1140000 1170000

2 Ankit B Parikh 2 18-02-20 1170000 0 1170000

3 Rita Brijkumar 22 18-02-20 1260000 0 1260000

4 Alpa Sukhia 28 20-02-20 192904 192904 192904

5

G Nageswara 

Prasad 2200244 20-02-20 540245 520245 540245

6

G Nageswara 

Prasad R.Srinivasan 2200999 18-02-20 150776 150776 150776

7 B Sudhakar 2200750 18-02-20 427143 409401 427143

8 B.Sudhakar G.Naga Sudhakar 2200045 18-02-20 302882 302882 302882

9 B.Sudhakar Surajit Manna 2200074 18-02-20 332624 332624 332624

10 B.Sudhakar V.Sunilkumar 2200213 18-02-20 328024 0 328024

11 B.Sudhakar Asim Das 2200215 18-02-20 323582 323582 323582

12 D.Nagamani 2200515 18-02-20 22473 22473 22473

13 P.Sriramulu 2200863 18-02-20 22366 22366 22366

14

Nellipudi 

Manemma 2200963 18-02-20 8773 8773 8773

15 A.Venkateswarlu 2200483 18-02-20 20716 20716 20716

16 R.Chengaiah 2200074 18-02-20 35791 35791 35791

Details of claim admitted

Annexure-4

Name of the corporate debtor: Parikh Fabrics Private Limited; Date of commencement of liquidation: 20.01.2020; List of stakeholders as on: 20-02-2020

List of operational creditors (Employees)

(Amount in ₹)Sl.

No.

Name of 

authorised 

representative

, if any

Name of employee Identificati

on No.

Details of claim 

received



17 Lalitheswari Rai 2200887 18-02-20 51984 45092 51984

18 Loganathan S 2200964 18-02-20 53242 53242 53242



Nature of claim % share in 

total 

amount of 

claims 

admitted

Salary & Allowances 97.44% 0 0 30000 0

Salary & Allowances 0.00% 0 6700781 1170000 0

Salary & Allowances 0.00% 0 0 1260000 0

Salary & Allowances 100.00% 0 0 0 0

Salary & Allowances 96.30% 0 0 20000 0

Salary & Allowances 100.00% 0 0 0 0

Salary & Allowances 95.85% 0 0 17742 0

Salary & Allowances 100.00% 0 0 0 0

Salary & Allowances 100.00% 0 0 0 0

Salary & Allowances 0.00% 0 453293.5 328024 0

Salary & Allowances 100.00% 0 0 0 0

Salary & Allowances 100.00% 0 0 0 0

Salary & Allowances 100.00% 0 0 0 0

Salary & Allowances 100.00% 0 0 0 0

Salary & Allowances 100.00% 0 0 0 0

Salary & Allowances 100.00% 0 0 0 0

Details of claim admitted Amount of 

contingent 

claim

Amount of 

any mutual 

dues, that 

may be set 

off

Amount of 

claim 

rejected

Amount of 

claim 

under 

verificatio

n

Annexure-4

Name of the corporate debtor: Parikh Fabrics Private Limited; Date of commencement of liquidation: 20.01.2020; List of stakeholders as on: 20-02-2020

List of operational creditors (Employees)

(Amount in ₹)



Salary & Allowances 86.74% 0 0 6892 0

Salary & Allowances 100.00% 0 0 0 0



Claim restricted upto liquidation 

commencement date

Mutual Debit has been set off

Claim not substantiated with 

reference to functions performed

Not eligible for bonus as basic 

exceeds Rs.21,000

Claim restricted upto liquidation 

commencement date

Mutual Debit has been set off

Remarks, if any

Annexure-4

Name of the corporate debtor: Parikh Fabrics Private Limited; Date of commencement of liquidation: 20.01.2020; List of stakeholders as on: 20-02-2020

List of operational creditors (Employees)

(Amount in ₹)



Wrong Calculation of EL 

Encashment by Rs.6,892 


